
O.A.677/90 

Dated: 2.-9-93 

Present Shri C.M.Jha for the applicant. 

Mrs.Moses,Westerfl Rly. Headquarters on behalf 

of the respondents, filed reply today 

to the sur—Rejoinder of the applicant. 

Copy has been furnished to the counsel 

for the •applicait to seek time to get 

.instructions'  

Keep this case on 28-1093 
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